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Bl NA MURLI DHAR HEMDEV & ORS Appel | ant (s)
VERSUS

KANHAI YALAL LOKRAM HEMDEV & ORS Respondent (s)

( Wth Appln(s). for directions )
( Wth Ofice Report )

Date : 10/03/2003 This Petition was called on for hearing today.
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HON BLE MR JUSTI CE P. VENKATARAVA REDDI
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
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Learne counsels for both the parties argued for one
and an half hours. Argunents concluded. Judgnment reserved.
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(Saroj Bal a) (Veera Verna)
PA to Addl. Registrar Court Master



